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maternity benefit schemes have been in-
troduced for landless agricultural women
workers.

Recently, a new scheme viz., NSAS
(National Social Assistance Scheme) for the
poor comprising old age pension @ Rs. 75/-
per month to destitutes over 65 years of age,
family benefit of Rs. 5,000/-& Rs. 10,000/- in
case of natural and accidental death
respectively of the primary bread winner of
the household below poverty line and
maternity benefit @ Rs. 300/- for the first two
live births to poor women has been
announced over and above the prevailing
social security programmes ran by the State
Governments.

Additionally Government is also con-
templating to formulate and introduce seen a
comprehensive Central Legislation to provide
for health, safety & Welfare of agricultural
workers.
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Upgradation and Modernisation of Public
Sector Steel Plants

795. SHRI JIBON ROY: Will the Minister
of STEEL be pleased to state:

(a) the Government Policy regarding
upgradation of technology and modernisation
of existing public sector steel plants;

(b) whether the long pendency in the
modernisation of Indian Iron and Steel
Company (IISCO) of Burnpur, West Bengal,
which is since then referred to BIFR has been
agitating the trade union movement and
Government of West bengal; and

(c) the steps taken by Government to
modernise the IISCO plant and what is its
present status?

THE MINISTER OF STEEL AND
MINISTER OF MINES (SHRI BIRENDRA
PRASAD BAISHYA): (a) Assessment of the
need for upgradation of technology and
modernisation is made on a number of factors
such as  technological obsolescence,
overcoming production bottlenecks, improving
plant and equipment health for optimum
utilisation of capacity, improving productivity
and enhancing quality of products, improving
yield, conserving energy, economising cost of
production, improving the techno-economics,
abating environmental pollution etc.

(b) Yes, Sir.
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(¢) As Indian Iron & Steel Company
Limited (IISCO) has been referred to the
Board for Industrial and Financial Recon-
struction (BIFR), any scheme to be taken up
for modernisation of IISCO will have to be in
accordance with the orders of the BIFR in this
regard. Regarding the present status, SAIL, as
advised by the Government, has submitted to
the BIFR in the hearing on 18/07/1996 that it
would explore the possibility of revival/
modernisation of IISCO through a Joint
Venture arrangement, subject to SAIL
continuing to retain majority shareholding in
the Joint Venture.

Disinvestment of Shares of Public Sector
Undertakings

796. SHRI ASHOK MITRA: WII the
Minister of INDUSTRY be pleased to state:

(a) Whether Government's attention has
been drawn to a study by the Indira Gandhi
Institute for Research and Development
suggesting that the first three rounds of
disinvestment of shares of public undertakings
has involved a loss for Government to the
extent of Rs. 10,000 crore;

(b) whether any enquiry is proposed to
check the veracity of this finding; and

(c) measures proposed to prevent similar
losses from disinvestment activities, should
these be resumed?

THE MINISTER OF INDUSTRY (SHRI
MURASOLI MARAN): (a) to (c) The
reference to loss in first three rounds of
disinvestment of PSU shares by the Indira
Gandhi  Institute  for Research  and
Development, Bombay, in their Midyear
review of the Economy 1994-95 is not based
on a proper appreciation of facts. The matter
has been looked into by the Public Accounts
Committee of the Parliament.
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